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the same conditions not only with those people
who are living with-the Hindu brothers and sis-
lers, but they are our Indian nationals. Why Jo
you discriminale? Why should the Govern-
ment discriminate ? Discrimination from the
Government for the purpose of giving benelits
should not be there. Sir, their social condition
has not impraved, (heir economic condition has
nol improved, their educational standard has
not improved. Nol only that, simply because
lhey embrace Christianity, you cannol dis-
criminale those people from enjoying the
benefits which they were enjoying earlier.
Another thing which the hon. Member, Shri
Kirutlinan, has said is that you are giving those
benefits 1o converls [rom other comminilies.
Some of the Stale Governments have given
them the benefits. The Central Governmenl is
also watching them. When a question ol deci-
sion on the part of the Central Government
comes up, why should they delay. Financial
implications are not much. You are 1o bring in
an amendment order including those people
who are entitled to these benefits, On the one
side in the Constitulional provision you say tha
you can embrace any religion, on the other
hand you are depriving them of their righis.
Incidently I would like to submil to the hon.
Minister the Mandal Commission’s recommen-
dations were very clear. While discussing the
backward classes the Mandal Commission
wenl into the question of converted Chrnstians
also. They have said in a very categorical lerms
and T would like te quate only one senlence
from an hon. Justice. The hon. Minister will
appreciale this. Eight judges have accepted lhe
Mandal Commission’s recommendations.
There is an observation by one of the Judges at
page § of the Report which I quote :

“To deny the Scheduled Castes the Con-
slilutional protection of rescrvation solely by
reason of chiange of [aith or religion is 1o
endanger Lhe very concepl of secularism and
the raison derre of reservation.”

He said it will endanger the very concepl of
secularism. You are alienaling those people.
~You are not recognising them. You are nol giv-
ing them the due status which they are entitled
lo. By doing this thase people will fzel frus-
trated. Not only that, those people, as 1 said, are
in the villages. They are working for the welfare
of the people, they are doing social service, they
are very much in the national mainstream. Sir,
how many lakhs are these neo-DNuddhists. I
have no-quarrel with the neo-Buddhists who
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have gol the beneli T welconie it. They are not
even 20 or 25 lakhs. Dt these people are more
than one crore. And those people have been
making appeals o the Government.

SITRI  SATYA TPRAKASII MALAVIYA
(Uuar Pradesh): One crore is an ideal
fugure. :

500 P. M.

SHRI V. NARAYANASAMY : Tlieir voice is
also nol heard, My compiaint is that Ministers
go Lo the meetings and give assucances (o the
people and then they forget about it

TUHE VICE-CITAIRMAN (SYUD SIDTEY
RAZID) : Mr. Narayanasamy, now it is § o'clock,
The Private Members” Legislative Tusiness tine
is over. You can continue your speech when
your Rill is taken up.

SPECIAL MENTIONS

TIIE VICE-CIIAIRMAN (SYED SINTLY
RAZD): We will now lake up special
menlions. )

e BN RE (S 92 - e e AR,
TE A T & I FEL R, @ @ ank € A | g
foe @ fedl qEt afdn @ ot @ o

THE VICE-CHAIRMAN (SYED SIDTLY
RAZD) : I have to inform the hon. Members that
the Business Advisory Commiltee has taken a
decision that we will sit up o 6 o’clock and
beyond € o'clock if the Mewbers agree and il
there is a compelling business of the Govern-
nienl.

SHRIJAGDISH PRASAD MATIIUR (Uitar
Pradesh) : I there is proper quoninm.

TIHE VICE-CHAIRMAN (SYED SIBTEY
RAZI) : Mathuriji, you know betler than me. So
let us sil up to 6 o’clock and finish special men-
lions. Afier 6 o’clock we will decide whether (o

sii or notl.

Maulana Obaidullah Khan Azmi. absenl
Shri Rajan Chellappa, not present. Shniman
Jayanthi Natarajan, nol present.

Nceed io Instal a Bronze Statue of Emperor
Ashoka in the Ashoka hall of the Rashtrapati
Bhavan.
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THE VICE-CHAIRMAN (SYED SIBTEY.
RAZI): No. I am not permitting it. Don’t do
(hat. [ am nol permitting you, Mr. Paswan.
(Interruption).
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Now, Shri Balbir Singh. Nol present. Shri
Suresh Pachoun. Not present. Shri G. Venkatra-
man. Notl present.

.Sha Bhadreswar Gohain. not present. Shr ish
Dull Yadav, nol presenl here. Shn B. K. Harip-
rasad, not present here. Shri Shankar Dayal
Singh, not present here. Shri Krishan Lal
Sharma, not present here. Sho S, Muthu
Mani.

Discrimination _ Feature
Films and Tamil Song Sequences in Chitramala

by Doordarshan

SIRY S. MUTHU MANI (Tamil Nadu) : Mr.
Vice-Chairman. thank you for giving me this
opportunity. [ wish to draw the attenlion of the
Central Government through this august House
towards yet another instance of highhanded-
ness on the pan of Doordarshan.

in Telecasting Tamil

Every Sunday aflernoon a regional language
movie is lelecast by Doordarshan. The turn of
each language is supposed 10 be on al phabetical
order. But we have to check up with the Door-
darshan authorities whether they have a dil-
fcrent set of alphabets because this policy is
Jollowed more in the breach. In (he process,
most ofien, Tamil movie is the viclim since its
ielecast is delayed unduly. At times, the urn of
Tamil movie comes after three or four months
owing 10 this manipulation.
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Afier all this struggle, when Tamil gets a
chance, a movic unknown to the Tamils is
lelecast, thus forcing the eager Tamils 1o shut
their T.V. sets. Alter three to four months’ long
wall either 2 too old film that had Qopped mis-
erably or same hotch-potch low-budget movie
produced specifically for Doordarshan is
telecast as Tamil feature film. Ucchi Veiyil,
Veedu, Palani and Panangadu are only few of
such movies telecast by Doordarshan. This sun-
day the Tamil feature [iim was scen in Tamil
Nadu also, and there was a lot ol eriticism for
lelecasting a movie known as ‘Panangadu’ on
8th August 1993. No one ever had heard about
such a movie in Tamil. For the sake of saving
some money, Doordarshan is telecasting such
hopeless movies.

When it comes to olher languages, the latest
hit movies are shown. It shows there is some dis-
criminaticn at the level of decision-making or
selection af films.

Again, Delhi Doordarshan presenis ‘Chit-
ramala’, a mixture of dance sequences [rom
vatious languages every Tuesday. Tamil speak-
ing pcople, particularly outside Tamil Nadu,
wail before their T.V. sets with a greal expecta-
lion ta see a dance sequence in their lapguage.
Many Thursdays would pass, but a Tamil song
would noet be telecast. They would be blessed
with one, only once in a few months. T fail to
understand the reason for this. I would like to
ask whether there are certain norms regarding
such telecasts and whether there are officials 10
monilor as to what is happening 1o cach pro-
gramme on Doordarshan.

1 appea!l to the Central Government to cau-
lion the officiais responsible for the seleclion of
regional films and dance sequence [or ‘Chil-
ramala’ 1o give Tamii language its due. Latest hit
Tamil films and songs should be presented on
T.V. and the frequency of Tamil movies should
be increased on par with other languages.

Even when our hon. Chief Minister [ollowed
the Gandhian way by going on fast for four days
[or our due share of Cauvery water, Door-
darshan blacked out the news. It is
condemmnable.

Tt is a matter of great concem in a federal set-
up that the interests o Tamil Nadu are often:
neglected by Doardarshan. Even the 7. 30 p.m.
news-bulletin from Madras Kendra on 9-8-93
deleberately refrained [rom menlioning the
sanclion of Rs. 1 iakh each to the families of the
bomb blast victims in Madras by our hon. Chief:
Minisler. The Central Government would do
well 10 instruct Doordarshan te mepd its
ways :



